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(e) The Mines (Amendment) Bill,
1972,

3. Discussion under Rule 193 on
reported sale of Adivasi girls from
QOrissa (On Wednesday the 24th
May, 1972 a1t 2-30 P. M.

4 Discussion on the Motion regard-
1ng suicide by a Scientist of Indian
Agnculiural  Research Institute
(On Thursday the 25th Mav, 1972
at330 P. M)

5 Consideration and passing of the
following Bilis as passed by Rajva
Sabha :

(#) The Architects Bull, 1972

(b) The Industrial  Disputes
(Second Amendment) Bill,
1971

12.59 hrs.
BUSINESS ADVISORY COMMITTEE
TWELFIBE REPORT

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR)* | beg lo move :

** That this House go agree with the
Twelfth Report of the Business Advisory
Committec presented to the House on
the 18th May, 1972 "

SHRI P. K, DEO (Kashand)) On
the 2ist of Aprilinthe Press Assoca-
tion  Luncheon meeting the Prime
Minwter gave an assurance that the
Government will bring forward an Anti-
Defection Bill that will put an end
to all defections and it got acciamation
throughout the country from all Partics.
it was thought that 1t would put anend
to defections because 1t was envisaged
in the Bill that those who crossed the
floor o changed party affiliation would lose
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their scats 1n the respective legislatures.
There 18 no mention about that for the
coming week and meanwhilc the oppi-
ing game is gomng on. Government will
not be satisfica so long as there s non-
Congress Government in Taminadu and
Ornissa. 1 feel, Government's intention 1s
nala fide 1don't know whether the Prime
Minister 18 genuine about it 1 want
a categorical assurance from Parhamentary
Affairs Minister that this Ant-Defec-
tion Bill will come upfor discussion.

13 hrs.

SHRI RAJ BAHADUR : As a
party we are not interested in delection.

UEOW WEAY . WY W7 wreHr
A1 I aIg WA TGV Y, w&T (YA
gwm g7

SHRISAMAR GUHA (Contai) : We

find that discussion on West Bengal's
drought snuation 1s included. The
situation I8 extremely serious. Every

day we get sorrowfull news. There 1
no drinking water Reports of starvation,
deaths are coming In wiew of this
scrious nature of  the situation, |
would request the hon. Minister to give
topmost  priority, to take 1t up on
Monday. We should give this top
prionity according to Rule 193 on Monday.
A massive salyagraha 1s there. People
are becoming desparate when there is no
water and reports of starvation deaths
are coming. | want this to be taken
on Monday next

PROF. MADHU DANDAVATE
(Rajapur) : 1 hope discussion on sale
of Adwvasi girls from Ornissa will also
include discussion on the atrocies on
adivasis and Haryans throughout the

country.

MR. SPEAKER: You may go on
walking on that ; Idon't mind.
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SHRI JYOTIRMOY BOSU (Diamond
Harbour) * Mr Speaker, Sir. you have
expressed your sentiments that Members
should be present in question hour when
their questions come up, that they should
be here when questions standing in their
name comeé up here There 1s no mdi-
cition when these various discussjons
will be held next week If the hon,
Minister and the Lok Sabha Secretariat
could give us definite dates i1n advance
that would be helpful You may find one
item suddenly comes up next day The
Members have so much work to do, they
g0 to constituencies, elc  You arc d
Member much longer here thanl You go
on three days trip to Amnisar You
suddenly find your name In the question
hour as the first person.

MR. SPEAKER Dates are there
Printed lasts are given quite in advance

SHRI JYOIIRMOY BOSU . Some-
times, not always

i gzw  fgrd T
(vnfemz) . wifzard sefen & ay &
[xf &« ger, arda et qar
& i< g &1 W qar A &

SHRI RAJ BAHADUR About
Adivas1 girls ! The subject will come up
on Wednesday that 1s, 24th May at
230 P.M.

SHRI BHOGENDRA JHA (Jamagar) :
what about land ceiling discussion ?

SHRI RAJ BAHADUR [That will

come later.

ME. SPEAKER We shall circulate
tonight

st W W (aTnge) .
¥re WIE WY ATTTATAT ® At ¥ Ml

25t 30§ R,
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weuw  wpnaw : ardE oy @
g

st ywreEe qvet (qEAT) c &
# w¢ o% agw &) Anr A, Ao g0
T s grada g O @vEre T@
frar ) eart 3w ¥ wf @@ A B
& ardl w7 SWTE R | WY wEar ¥
W oy @feo, s fasewr @
Useard wfe & ar ¥ & wgar
gfr gt s awg A Q1 @t @
giTwm WgA E1 @R s sifag)
@ ok & fage ¥ ot & agw
& g1

950 WEITT  Ud ANT 7 &9
WAGT & 1

MR SPEAKER The question 1s

“*lhat this House do agree with the
Twelfth Report of the Business
Advisory Committee presented (o
the House on the 18th May, 19712

The mopion was adopted.

1307 brs

RE NATIONAL FITNESS CORPS

SHRI & M BANERJEE (Kaopur)
Mr Speaker, Sir, you had promised to
allow me to make some submission 0
regard to the National Funess Corps.

MR. SPEAKER . 1 have sircady
admitted 4 calimg-atiention notice on it

SHRI1 S. M. BANERJEE Kindly giv¢
me just one minute. 1| shall tell you
the imporiance of 1t

About 7000 instructors of the Mational
Funess Corps are being transferred 1o
varipus States, and a decisjon has been
taken



